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Subject: Import and export of vaccines in relation to COVID-19 through Courier 

-reg. 

1. Attention of Importer/Exporter, Trade, Authorized Couriers Airlines Custodian and 

other stakeholder is invited to Board's Circular No. 56/2020-Cus~oms and
1 

Notification No. 

115/2020-Customs (N.T.) on the above mentioned subject. 

2. Attention is also invited to Board's Circular No. 51/2020-Customs on the subject 

Clarifications regarding availment of exemption on temporary import of durable Containers. 

3. The COVID-19 pandemic has posed unprecedented challenges to Customs and other 

administrations the world over. Right from the onset of the pandemic, the Board has been 

taking various measures to keep import-export supply chains operational and ensure that 

critical goods are released expeditiously by the Customs. In this context the Board notes that 

efficient clearance and distribution of vaccines would be a critical requirement in the 

collective fight against the COVID-19 pandemic. The challenges in doing so is heightened by 

the fact that the vaccines need to be stored and transported under controlled temperatures 

and there are multiple stakeholders involved in this process. This necessitates putting in 

place efficient cross-border procedures for speedy evacuation of the vaccines. Accordingly the 

Board has proactively reviewed the extant process for cross-border movement of goods and 

focussed on especially facilitating the Customs clearance of imported/ export of vaccines 

relating to COVID -19. 

4. In order to facilitate the import/ export of vaccines in relation to COVID -19 through 

Courier at locations where the Express Cargo Clearance System (ECCS) is operational, the 

Board has issued the Courier Imports and Exports (Electronic Declaration and Processing) 

Amendment Regulations, 2020. These new regulations amend the Co~rier Imports . and 

Exports (Electronic Declaration and Processing) Regulations, 2010 to provide the following: 

(i) Imports of and exports of vaccines in relation to COVID 19 has been allowed without any 

value limitation. 

(ii) Sin~e the vaccines will be imported in durable containers equipped wi~ the requisite 

· · · d · b I tion (3) of regulation 6 and the 

temperature monitoring and tracking evices, su -regu a . d d ·d fir 

d 1 
. • F , .. , ·H (CSB IV) of the Regulations have been suitably amen e _to prov~ e o 

ec aration m orm . er includin accessories thereof, imported m relation to 

the export . of the durable co~~am. ta!ed in Circular No.51 / 2020-Customs, dated 

COVID-19 vaccines. The clan icatl~:: c~~a importation and re-export of the durable 

20.11.2020 would apply for _the h pf . ryported in relation to the COVID-19 vaccines 

. . . . 1 d. accessories t ereo im . d 

conta1ners me :1 mg k to ensure compliance with the procedure con tame 

through ec,11.-ier. Care should bet~; en of a continuity bond declaration of the durable 

. 1 d' execuuon ' . 

in said Circular me u mg f a separate item in the Customs declaration dunng 

containers and accessories thereo as be advised to indicate the unique identifier of the 

import and re-export. Importers ma~ . th C . B'll of Entry (CBE-V) and also at 
. d · g import m e ouner 1 

container and the accessones unn . . B'll (CSB IV) for facilitating clearance. 

the time of re-export in the Courier Shippmg 1 



5. Since multipl e 81.ukchn ldcr will be.: involved in I he proCC f4. S of r;/c;uan cc of vacc: -~r:,," 
dfcctivc coorclinntinn OH per th,: dircctiun of ncwrd, n u.rn k force ha s been cons tituted as 
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Name (S/Shrl/Smt) 
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No De■ignatlon 

Additionul 
CommiHsioncr 

Deputy 
Cornmi,rn iun c r 

Su pc ri n Le nd e n t 

- -
I 

Kuml c1-1h l<umur 
Ourto 

2 Rahul Saraf 

3 Mukcsh Kumur Mi Hru 

4 Ma nito C huri 

5 Sunil Ma lc1 yc 

6 Sushi! Baraskar 
-

7 Sandip Ka mblc 
- - --

(11) 
Technical 
Offi ce r, C DSCO 
Cu8LomR 
Clcuro ncc 
Superv isor M / H 

OHL 
Team Leader 
M Ls r◄ edex 
Su-pcrvi; ~ -

-!!J.J..s UPS -----
Clearance 
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8 Vitth a l Shinde Manager 
M/s TNT 

vitthal. r. s h i nd tf"; tn l . com 

- - -- - - - --

9 Kanchan Nandan 

- ---

t- -'-------1----- -
Assistant 
General 
Manager 
M/s MIAL 

nandan .kanchan[w,gvk .com 

I 
t-

r19 3 CJ 144 I 7 I 

10 Mahesh Solanki 

Deputy 
Manager 
Operations, M/ s 
csc 

mahesh . sol a n kiw;csci ndia . in 9030515 2 1')5 

6 . Difficulty, if any, faced in implementation of this public notice may be bro ught to the 

notice of the Addi. / Joint Commissioner (Courier Cell, APSC) through email at couriercell -

a pscmu m1.@.9IDl,.in. 

7. This Public Notice shou ld be considered as Standing Order for the purpo~e of o ffi c e r ':> 

and staff of department. 

(Dr. Sanjay Kumar Agarw 

Chief ?c o_m '?.i ~sioner of Cus 
c,.. re•_!..'" · ·• · · I Mumbai Zo C'r) 
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Copy to: 
I . The Chief Commi 1-1bio n e r of Customs, M umbHi Z<me - 111 . , 

. . I ~ _ /Al'S C / (', 1 Muu1 t u Zone Ill 
2. The Commi ssioner of Cu~torm,, lmpo1·t ~xpo1 t ~ , ci 

3. All Additional/Joint/ Dy ./ A1-11-1 ll . C<Hr1mi 1, s ion <: r s ol C ll :, LO i n s. Mu111 
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